IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

HYDERABAD BENCH

‘0.Aq1017/96
Betweens Date: 7-10-1998
S. Manaiah .+ Applicany

A ND

4

1. The Superintendent of Post
Offices,
Sangareddy Division,
Sangareddy, Medak Dist.

2. The Director of Postal Services,.
Hyderabad Division,
Hyderabad,

3, The Sub Divisional Inspector (B)
Sangareddy Sub Division,
Sangareddy,

Medak Dist.

4, Ch.,Gangaiah,
R/0. Makta Laxmapur,
A/c.Shankarampet under '
Sangareddy Head Office,

Medak Dist. «« Responde

Counsel for the applicant :; Mr. D. Linga Rao

counsel for the respondents:Mr. N.R. Devraj

Corarms

Hon'ble Shri H. Rajendra Prasad, Member (A)

Hon'ble Shri B.S5., Jai Parameshwar, Member(J)
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Date: T=10-1998

(Per Hon'ble Shri H.Rajendra Prasad, M(A)

Heard Mr. D. Linga Rao for the applicant and

Mr, N. R, Devraj for the respondents.

2} The applicant was appointed EDBPM on a jprovisional

basis on 16-6-1994 and has been continuing in the

Same

: th
capacity until now. A notificetion was issued by [first

Respondent inviting applications for the post and|

it is

reported that Respondent no.4 has been selected jon the

ground that he belongs to SC category - a fact wh

ich is

confirmed by the Respondents in their counter-gffidavit.

3. There is no necessity to go into needleps details

of this case, The impugned notification, and the
selection, are held to be incorrect on the follow

(a) when the disciplinary proceedings
the original incumbent had not Feac
finalityx, including the departmen
avenues for redressgl. no selectio
made to the post onsregular basis.

ronseguent
ing grounds:

Rgainst
hed

el

h could be

(b) unless the post was earmarked for

particular

reserved community, no selection could be made .

on the principle of tommu,ﬁ';.tyreserv tion.

4. | The impugned notification and the conse
selection are, therefore, quashed. The present.in
shall be allowed to continue as at present until

requirements are satisfied.The Respondents are frq

select and appoint a suitable candidate on regular

an apprbpriate time, which is certainly not now.

5. Thus the OA i1s disposed of. No costs.

ember {J)

MDQ)W

Dictated in the open court
Date: 7-10-98
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basis at
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Copy tole

11 The Superintendent of Pest Cffices, Sangereddy Divisien,

- Sangareddy. _

2. The Directer ef Postal Services, Hyderabad Divisien,
Hyderabad. o

3. . The Sub Divisienal Inspecter (p), Sangareddy Sub Diyisien,
Sangaraddy, Medak Dist. 1

4, One copy to Mr. D.Lings ‘Rag, Advogats, CAT.. Hyde

5. One cepy to fire N‘.’“*R.Davarag, Sr.CGSC., CAT., Hyds

6. 0One copy to DeRe(A), CAT., Hyde | S

g% One duplicate cOpy. S
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